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rule 377 a7

(xi) TREATMENT METED OUT To SHRI
TrazHHAT M. KARUNANITHI, M P,
IN JAIL AFTER HIS RECENT ARREST

SHRI K. MAYATHEVAR (Dindi-
gul):One of our Hon'ble Members
from Tamil Nadu, Shri Thazhai M.,
Karunanithi, M.P. hag been arrested
and put behind the bars. It has come
to my knowledge that apart from the
fact that Shri Thazhai M. Karuna-
nithi, MP is not being treated in the
manner behaving his status as Mem-
ber of Parliament. Even elementary
facilities like supply of drinking
water is being denied. The authori-
tieg appear to have taken the law in
their own hands and declared that
they would supply water etc. only
when they want,

I request necessary action in the
matter may be taken by the Central
Government as it involves a Mem-
ber of Parliament,

SHRI ATAL BIHARI VAJPAYEE
(New Delhi);: This is a very serious
matter, Mere mention under rule 377
will not do. We would like to have
a statement from the Minister,

MR, SPEAKER: This has to go first.

SHRI K. MAYATHEVAR: I gave a
calling attention notice but it has
been admitted only under rule 377.
I have given a copy of it to the
Minister,

MR. SPEAKER: He will look into
it,

PROF. MADHU DANDAVATE
{Rajapur): On not a single occasion
has the concerned Minister come out
with a reply to points raised under
rule 377.
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